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discussed 7 We would like to know whether
those have been rejected and if not,
whether they are going to be circulated
tomorrow, so that we can divide the House
on our Motion or his motion. We should
be allowed to move them. {(Inferruptions).

MR. SPEAKER :
can move.

At wza fagrd At (TR ¢
were WErRd, g@rEr & Ak # AW
st fae & fau ae<are fag o,
7g 79T § 1 & A e wAX R
FaRATNam A AR &7

MR. SPEAKER : After all, the time
is the same for this motion or Disapproval
Motion or whatever it is. 1 shall look
into the Haryana one and then we shall
see.

Disapproval, they

SHRI S. M. BANERJEE :
be in the agenda.

It should

MR. SPEAKER : Let us see. The
discussion is tomorrow. I shall look into
it. Let us see.

In any case, we lose the discussion on
Demands in respect of two Ministries
tomorrow because of this discussion on
Uttar Pradesh......

SHRI BAL RAJ} MADHOK (Delhi
South) : We can sit on Saturday and dis-
cuss these Demands.

MR. SPEAKER : Now, coming to
Information and Broadcasting, about one
hour is there...

st wew fagrdt awdY . W Asaw
wEIEg, 77 99T g9 &1 ¥ faedy =feg
fr AT ¥ FIC AGT A g1 | Ugafq U
I o) R, s gR A & A1 W
grg ¥ fagawg agrar Sy &
T & A @ et § 9T F Fw a=i
Y =fE
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MR. SPEAKER : No. Now, I will

put the motion moved by Dr. Ram Subhag
Singh to the vote of the House.

The question is :

“That the House agrees with the
Seventeenth Report of the Business
Advisory Committee presented to the
House on the 16th April, 1968.”

The motion was adopted.

12.20 brs.>

i P
('{DEﬁANDS FOR GRANTS,* 1968-69
—contd,

Ministry of Information and
Broadcasting— conrd,

MR. SPEAKER : Now we take up
further discussion on the Demands for
Grants under the control of the Ministry
of Information and Broadcasting. One
hour is left. The Minister wants about 40
to 45 minutes. There are two more Parties,
SSP and PSP, who bave not yet partici-

pated-—7 minutes for SSP and S minutes
for... ’

SHRI S. M. BANERJEE (Kanpur):
45 minutes will be taken by the Minister 7

He has only to give information. Broad-
casting will be done by others.

MR. SPEAKER: Mr. Venkata-
subbaiah was speaking yesterday. He has

taken five minutes. Now he can continue.

AN HON. MEMBER : When iz the
Minister replying ?
MR. SPEAKER : The Minister will

begin his reply at 2 P.M. Shri P. Venkata-
subbaiah.

SHRI RAM CHARAN (Khurja) : I had
given notice of a call attention motion
about a Harijan who has been murdered...

MR. SPEAKER : No, not now.

*Moved with the recommendation of

the President,
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" off TrRTwETC Sret (TEAT) 0 weww
wE1Ra, T F AaT qEEE AW T R§ &
WHIR A aga § Faw Afew
o ¥ g W i E wEwmLL 9
HTHAT qgd T graram w1 g 1 W
™ aTE sary ffay

MR. SPEAKER :

many people are fasting.
notice of it here.

No, please. So
We cannot take

W owwrw: g ¥ o ghe
TR F F F AR A Y 0F w0 oA
wr Afew fEar 2.,

MR. SPEAKER : No.

SHRI P. VENKATASUBBAIAH (Nan-
dyal) : While speaking yesterday, 1 was
highlighting the idea that the AIR needed
to be streamlined and reorganised to suit
the present conditions and to meet the
problems which we face in our country.
By this I do not mean to say that the
functioning of AIR is not entirely satis-
factory. I can say that in certain respects
regarding the rural programmes and aiso
the programmes that go to the farmer
directly, some progress has been made. But
there are some other matters 1 wanted to
highlight.

After the fourth general elections, many
things have come to the fore which require
a national consensus and also collective
thinking so as to tackle those problems.
For example, the functioning of parlia-
mentary democracy and the multi-party
system that has come into being ; there is
also the other aspect of communal riots and
threat to secularism as well as to the terri-
torial integrity of the country. In these
matters, it is the duty of AIR to see that
things are highlighted in their proper per-
spective and placed before the public.

In this connection, I want to bring to
the Minister’s notice that the performance
of AIR in regard to these matters is not up
to the mark. Whenever I hear some talks
on these topical problems, I find the same
people on the air off and on ; from family
planning to external affairs, certain people
have acquired a sort of monopoly. For
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everything, they are called and nobody of
eminence who can throw light on these im-
portant aspects is being invited. I want
to ask whether any attempt has been made
to contact our eminent scholar-statesman-
philosopher Dr. S. Radhakrishnan after he
relinquished the high office of President to
give the benefit of his opinion oa some of
these problems of the day through AIR.
Then there are other eminent scholars,
educationists, politicians and statesmen in
the country. They are not wanting. Have
they been approached for this purpose ?

It may not be out of place in this con-
text to make a reference to you, Sir, On
your initiative there was recently held a
Presiding Officers’ conference to discuss the
very important problem of the functioning
of parliamentary democracy and the func-
tions of the Presiding Officer in relation to
the Governor and the Chief Minister. All
these problems have come to the fore now.
1 do not know whether any approach has
been made to invite you or some other
authority to give your opinion on these
important matters.

On such problems as communal riots
and communal tension which have sullied
the fair name of the country, what is the
constructive and concrete action taken by
AIR ? Then there is another thing which
has been there threatening our social fabric,
I mean the inhuman treatment being meted
out to Harijans and other weaker sections
of the community.

AN HON. MEMBER : In Andhra.

SHRI P. VENKATASUBBAIAH :
What is the action taken by the Minister
to focus attention on this social injustice
perpetrated on a section of our people ?
Has anything been done to put to the lis-
teners the right approach that should be
adopted towards these matters ?

Then there are the topical problems of
communal harmony. territorial integrity
and the problem of Kashmir. Here I am
inclined to say that when the Kashmir pro-
blem was put into the forefront, one parti-
cular individual has been sought to be
tionised, which is going contrary to our
ideals and aspirations. Our policy with
regard to Kashmir has been given particuiar
slant which will go to make a particular
individual a hero, however eminent hc



1149 D.G.(Min. of

[Shri P. Venkatasubbaiah]

might be. I suspect there seems to bea
lobby in AIR. I request the Minister to
have a probe into this matter.

Caming to news broadcasts and also
selection of commentators for ‘Today in
Parliament’ and other subjects, I want to
tell the Minister that a cadre has to be
built up from among journalists and other
eminent people so that it may not remsin
a monopoly of particular individuals alone.
1 do not mean to say that the present per-
formance of some of these commentators and
broadcasters is wholly unsatisfactory, but
we should not give the impression that some
people of merit and worth have been neg-
lected at the cost of some others. So this
has to be looked into.

As regards coverage of news given to
activities of MPs, 1 have got my own com-
plaint to make. Perhaps AIR is suffering
from an obsession that members of Op-
position parties should be given more pre-
ference than members of the ruling party.

SHR1 ATAL BIHARI VAJPAYEE
(Balrampur) : Who told him ?

SHRI RANDHIR SINGH (Rohtak) :
Very correct.

SHRI P. VENKATASUBBAIAH: 1
very humbly submit that the Ministers’
speeches should not go into the quota of
the Congress Party. I hope the Minister
will agree with me.

SHR1 ATAL BIHARI VAIJPAYEE :
Are they not Congress Ministers ?

SHRI P. VENKATASUBBAIAH :
There are eminent people even outside
Ministers who make a distinct contribution
to parliamentary proceedings. So 1 want
that the approach should be corrected and
it should be seen that proper justice is
doge,

SHRI HEM BARUA (Mangaldai) : He
is one of them.

SHRI P. VENKATASUBBAIAH :
Those who make valuable contributions
should be given proper coverage.

With regard to cultural programmes, 1
would like to say that there is a complete
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deterioration in the item Vamdama. I do
not know which of the worn out records of
AIR are played off and on. When one
switches om to hear Vapdapa, onec is
thoroughly disappointed and wishes to
tune off. The quality has to be improved.
The Minister should take proper steps in
this regard ; some of the devotional songs
which are not only pleasing to the ear but
also appealing to the heart should be
played.

Coming to the organisational aspect,
this is one organisation which must be out
of the stranglehold of bureaucrats. AIR
is an organisation where people of talent
and eminence who have got a national out-
look are required to man it. The pro-
grammes of AIR go out to every nook and
comner of the country and they should be
able to inculcate a national consciousness
among the people. Merit alone should be
the principal and determining considera-
tion in the selection of personnel. But as
far as my knowledge of AIR goes, there
seems to be more of favouritism and nepot-
ism than recognition of value and merit.
This is a matter that has to be gone into
thoroughly and corrected so that the pre-
sent iniquilies and anomalies in this field
may be removed.

Many Members have. stressed the need
to have an autonomous corporation for
AIR. I humbly disagree with this view.

Because, Sir, when this concept of a
separate autonomous Corporation is being
thought of, then the emphasis will shift
from giving proper coverage or giving pro-
per importance to our democratic and social
ideas and it will go to profit motive. This
profit motive we could sec in the film in-
dustry, The more you try to stimulate the
base urges of the human beings, the more
you commercialise on them and get profit.
So, in a developing country like ours, in a
country which is fighting to keep the soul
of the country intact  and to highlight the
cherished ideals of our country so far as
secularism and other aspects of the matter
are concerned, it is highly necessary that it
should be uander the constant guidance of
the Parliament. In the alternative I would
suggest that there should be a statutory
Committee which could constantly go into
the working of the All India Radio and
make suggestions from time to time 80 as to
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make them work to suit the proper condi-
tioms of our couatry. ’

With regard to the present Advisory
Committees 1 could see a long list of them.
Nearly 305 persons are there on the various
Advisory Committees. 1 do aot know what
they are advising and what they are doing.
These have to be streamlined. If necessary
it has to be brought down to the barest
minimum and people really of worth should
be associated with these Committees and
there is no need to have Commitiges for
each programme of work that is gaing on
in the All India Radio. At least he can
make a beginning with the Delhi Station of
AIR where he can have a small Committee
and put some proper people and see that
it properly functions.

About the working of the Censor Board
and other matters, Government have al-
ready appointed a Committee in pursuance of
the recommendation of the Estimates Com-
mittee. I am happy about it and I con-
gratulate the hon. Minister and 1 hope the
Committee will be able to give a compre-
hensive report very soon. In this connec-
tion T wanted only to make a brief mention
of the film industry. Unfortunately, the
fitm industry in this country has faliea into
the hands of undesirable persobs and it is
a most disorganized industry where some
adventurers have come and they waat tp
exploit the people to the maximum. extent,
This factor has to be borne in mind and it
should be seen that the national values are
correctly highlighted and prescived. Ia
this matter | want the Minister to go into
this and take remedial measures. The film
artistes, the producer, the exhibitor and the
cinema-owner have all combined into a con-
spiracy to fleece the people. Some of the
top cinema stars get lacs and lacs of rupees,
even Rs. 20 facs, to act in a film and most
of it is black money and if these people
are portrayed in the films as Harishchandras
and Ramas and next day we read in the
newspapers that they are biggest tax-
evaders and people who are amassing blagk
money, what would be its impact on the
general public ? So this facts also must
be gone into and the producers, the exhi-
bitors and these people must be put on pro-
per lines,

Only one point more and [ will finish.
The Estimates Committge has made certain
recommendations with regard to import

CHATTRA 28, 1890 (S4KA)

Inf. and Broadcasting) 1183

and export of films and how censorship
should be exercised. I hope the Minister
will go into the matter thoroughly.

Coming to newspapers, this is an indus-
try which is having a deleterious effect on
the public life of our country. Chains of
newspapers have come into existeace in
this country which do not have any values,
which do not have any idea of the social
and moral values of our country, They
were dominating and they have a strangle-
hold on the soul of our people like an
octopus. This matter was raised on the
floor of this House time and again and I
hope this must be broken—this long chain
of newspapers which could manufacture
news in the drawing rooms and which will
impose their news on the innocent public
and create a sort of distorted image of our
couptry inside and outside. This must be
checked and put a stop as early as possible.

Coming to the lunguage newspapers, |
am bappy that the Ministry is giving pro-
per eacouragement to the language news-
papers and I hope the same type of encour-
agement will continue to be given.

With these nvemarks, Sir, 1 support the
Demands of this Ministry.

MR.
andes.

EAKER : Shri George Fern-
ou have got only seven minutes.

5t al s (v afe) ¢
Teq P, IIY g AN WRAET
AU ok gHR & 5§ srEveET 9%
o HWIX wOFET vaTie w3 oy 1 sy
HEIR FEAHIC 1@ F o X gt
N ¥ 7y ey A SE @AW g AT Wi
Fgw 6 ¥ 37 A wwTaEQ) § s
FTF F1 ST F 1 9ga7 fvear § FReR
T4 &1 NfF TEwETT F e
¥ OF q¢ TOAHIL, I FATHIT & | AT
lﬁtai’f%#aﬁi?gﬁ F ogg @
g ¥ TAE I TN ¥ oy 99
qTH JAN F N G @ & 1 avr g
et & mifeed 7w 7 A FG
g @ Wy §Fe3 R AR a9 sAE
THATY FT &I AT | T3 09T 1 g
oft T WT aw gAE W o® 1
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[t ot i)
# oot guw frem gmog @l o SR s @i & g W fFarg

w1 N6 AFTgI F AR FR 9%
FHFEX AX Y1 X AT T AT
95T FT WUEK FATHTIE 1 T 180 T4
T e T FTH & § Ffew wft
TG THT TEA I P F FA FH
yeerfamaar i oa ¥ wETE @l §
A A whw A ¥ AN a9
T TYGT &7 AT FAT F WO S 7
AT AT AT RE )

e fver @ sfoam sgee &1
sifes fergeara & wage a0 /99 AT
FAFRY | vl fegem # W A
TRy gl § I w7 Qg WO
FTFWGUT F@T AT A ¥ H Ad A
It foaar st 9q & ao9 g feedt
N fodft oF ot HF @ oaw@ qrard N
gET Aoy e Fre @ &1 T AHT
T o) FFTY A AW T CF AW
frar v v weEe oNEY few wETR
T § HOF AT AT @Y qgr ghwe
& wet ot ¥ IFEe T 391 W
oz fea) s I WA A—-Tw
AT AT ¥ fagy

weTy [EEy, a8 T A a9 g
i vafs e § ag T am @
fis 1 @, ¥, 1967-68 ¥ gt TN
8 FUg 93 TR &Y # Arag NN A
grite At agi 10 Fqg 37 9™ A
A g wiT ol wd F A 8 FT
20 Srer T AT W 99H 2 FAE 10
ATE TqY FT ATHRMEATT § a9 @ |
Soqy AEIEY, ATHEARD B EEW A
oY Aoy Y E wifs 3 oo agl
Al ooy W@ I E
YAERA Ey e FAT F @ E
Tafad Awemd 1 a B aFs @
LI E @ oEE @

qIEX AW AT FL 6 AT qEgw F
F5 wde sea g ft wwr € fw
I e & A § A W
A g F A dw 9w won
o AEN f5 owenr Y S w@iw
w1

T Tg T €T Wiy FoGAy
2, sfE orer fear Ifea w1 s q
TR E, Ry § F owehr ey
WHATF AN F X W g W=
MR ad e @ F staw
qI ¥, g ft F 1 F 7 7@
91 @ Xt wT & forg wrard #
fafr ¥ § e i g vl & 1 ¥ w1
F O w1 FQ &, F w7 f7 oAy .
et #1 6 WY w1 wrEwE @
1 fodfl w1 R v wEw g A
e WOHT T wfow A wfaw 5 @ *1
a1 ¥ et g fe ow= o A
T A w7 W frar @ AfE o ot
FATIL W gfear e ¥ w1
E Y den 2315 § SN wew
fier @I FT0F N wg ama
| 7 AR @) W GG A
& wiifs ¥ @ T QY &, Wt Wi
& o fee = o & | e o -
w1 #Y wreTOA ® wwel ey Srar
? o fora 5 FT 39 w0 gar
dq feufe & s TRA @1 doww
FFSHE T 7 TEHY, 55 AT A1 60 I
gw ot o afes A N @ oI
qaed Ffy @ oaw gqa av fr 3
Al FAT FY AT WA G A A HFAFI
F oré gl T W AT @ ok e
g 0T N dvET 0 A I=H@w X
AR FHH FA@ F AAFE G awaw
FART T FT FH AT AThey |
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qeeF ALIET, A AT AR
¥ o AR FY SN FTOFH G
@owd AT agg & |WR §
ARaE ) R E ) ey W e
¥ grdf ¥ g2y oy AR uE wEa FT-
DRI FIHC 99 F ey T | oA
FE I AR W AAAA T T F ®TE
wifeege & AUl ¥ @wew & wHaral
# gfraw & a9 g ¥ g faht
# e P A I A w1 qoe
L FW FTFH T |
= We ¥ I Yfeade & O
# woft wgtea & ag fee
“Help from the Compassionate Fund
of the Government was obtained for
dependants for four deceased officers.
Three appeals were issued for voluntary
help for the families of officials who
met with untimely death. A benevolent
fund for staff artistes is in existence.
Help from that fund has been given to
deserving  staff artistes undergoing
prolonged medical treatment and to the

families of staff artistes who have passed
away suddenly”.

AN WIE F o 5 P
T FT @ T W) R e F
G 9% THT ¥ 979 3% FE & F g
Frigie o ¥ fedior mifeed & fagd-
mROH IR AaET § e
AT A M OF WA THE FA A
g =1 et & fF SR 9T A @ ag
TR ez T g AW T AW’ &y
g A ¥y ¥ fag a1 fret

FH G NI ¥ @ ww@r g,
& IT T ITEIT AR AT N wE AR
@ FET & A AN qIgT w I AGA
£ Q1 i gad gfvaa @ o & gare
& mi T 7g o wEw e o sfaer
fagely B0 fF S AT e & S99 ST
FY ATYAT AT IT § g AW
w0 R Rl W gher ¥ fad faerar
g9 ¢
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FAETG F AT FPY F A TG
Wen 1 ot 7= 2, ag Wedt & Fra-
FREay ¥ % gawar ¢ 5 omeTw-
TRy S fegeaw ¥ wewre ag Al
FTHT FT @I FW A TG
FT§3 § 1 o gouTeY grar AV ¥ A
¥ gewTe Y afafafudy, s i F R
¥ wafvma @ aret w1 a@ g
W 21 9 1 T Y AOgd .
FAE W s B G TH W
srasFar T § wife 37 wfewa
F AFQ, Ty afs @R F AU
At & 5w fad a7 @ @R N AR
@ WA F Iugd 7R & fAu dA
w &

TH WO 9 fF TEE AR
sfraaY g Agw Tt F dER Y W
P &, faw W) wwTEE sw WA ¥
qR ¥ 9T &, 98 qa9rar e i ardr
@ i & AT ag AAFHAF AT WY
qAFHAF TG A AT AZ A
I Fae R AEHWEAR F ;T IS
4t ? fggeam § Q9T S agy e ¥
arfegt Gt et § Y yuw A & =
NI T wEr B g a@ {
w1t & & qelt wiew & wg A B
8-9 7R ¥ 317 ag wTHTHATA ¥ 97 A
Ty fF sy =it SRET g et @t
gl ey fraf ar FeF FTAA 8
qfe §ar 10 ofe & | FgET I A<k qr @@
TR TN N TEAE T 7T IS
iz A i smdfmagan
FfFH R A, TF FT A
DL ITF AT A AT g E T
¥ WA AL oww T v F9ife 7
I FT |IAT IIA ATHAT AT & HTHT-
araft &1 g fElt & g ) orfEat W
@ A W o F ot AP
fgg | I Y It F w9 A W@
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[+t o7 weAv ]
FQA FY AIE TO@ A &1 Afpw oW
A ag S8 F gy A} WA § 9o
At gt 8, T Ny ¥ qeee A Aw-
FEY 7 ey O &

7Y FTF FT GEAT W T F AwTAT
7 | TEREATN ¥ IW FaT § oF
e g 7 g A fF 90 wfre s
FHad | q@ S G A wE, dm
TTRAT 40 F FAATH F ¥ @y
N I FT AT FG A ATHEETR
FT @A FIH T FAAT 5 gard 90
D qfT ax T ! g swar
gy wafaas wwe @7 91 few
FHA a9 7o ? 90 ey FAiA fyer wly
oy weg fAer a1 qaer argn fr
foa & S A oy Pgpa AT Ag &
frgw AW A g9 ¥ ¥ 350 T
Fw T G @R AfET IE A AR
% d F e & g gy § 5
F9g ¥ AHS ¥ g g § A g IWA
W@ R QAW WA
7z A8 Fqen @ W wafagg = feur
@ g o ifem W maAR yamm
A AT F WA AW FErE A
f& g AR AmEfes I gg 98
TREA U AR FFEmary o
7 g A w9 F oged § 1w
Y WAMI dg TGRS fheR T §
A g A% @Y & R o -
wf SR F1 Ao § Afea agt ot 9
FETY TEgE e aw frErE A o

FHETEr & A ¥ S arrd
famgr ¥ T T FE AW AR FT]|W AF G
ooy @Y g sfeaw & w7 s
Ay g esw 7 7 k& fres
aeirE W Wi AW A wmer £ 0y
& wolt St a7 off fan &) FE A el
freft Y w93 T T W Ak
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AT i 9 AT FA F A€ AT FEIT
q¢ &t ar € t Sl £ #F W Tg 93
sfawRgE®s ow gwar 2 1 @R A
T 98 § fr goerd 9% e s
Al w7 T & wEAl § O AR
i #Y Sfag ¥ &l SRR AR
aawE faaw W[/ w7 oATww AR
SUECHIECE I T e
AR N T A F ATy dm F AT
T8 7 faar w10 1w ¥ fAg Sy ATsaw
TR T T A 8 |

gty gfF urer 3g feedl A
1T FgT FTR gAR W W F s @ &
¥ ag wigwr fr gz fech AR A
Tafre 7 g% WA ArEw W 99 ¥
ST el w e N AT 9w F W
fferin ok wiarG § ww ¥ AR #
g BATH T | Ag g AN FT WA A
#T | 97 1T AR FF AN, 47 FTO
49T FA1A T g FIRESRE A SrQ
IR qTe WX ag arfgang A Wi foed
TAT T Ferrfedl &7 Ry famed ami
Fa F ai @F afew o FHrD §,
A FeRIAMETE a d @
1 #a T | foedt &7 ¥ foew Frofm
¥ wraT W & Fro faded sk ey
T Y ¥ AW W oo aed
T gAY TR & FHIfE & W
9 W el 9w ¥ w@ gwrd A
wfeg el sHIfeE T oF s
i & S engfa ¥ SA A TR W
qeET #18 uxF wEatr fEwTe 9

A Fa ¥ A § iy @@
7g 3w @ & fr aere vt 5 Aife w5
e e F 2F gmed W@
HAATH N T FAT L FHw @R
e % qFQ % A K dw RE
fir oY MG @A ATy wEAe § I
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e ¥ 75 AR @Y A § g
& 1 o1 @ & AR TERR wgt
2qr 33y TG agi AR A
wfis cart 3 faery o W § | waE
%7 wEaT wgaeiag § fawen W @
&, devme ¥ Freren w1 @1 2 W OWE
FARPE I gady & gyt ¥
g AT qg o WHE 1 IR g
YA W AWk quw s ¥
AR TR Ty AT A & fAg
WA B AYY GO F AT HT TAW FY
RE i EE Y@ WA g T
T FTH 974 GES F1 N ERW | FEHR
N wEATd ¥ weE w0 g afew
wee F fok oY waww A § 6 8w S
Wi FY 37 wEAT FY qg R @i
aqifs ¥ Yeaeeeide ¥ 1Ak @1 9@
W aR gl ST FAR R 7| S
§ fr oF @ g S9 wEEr 91 R
o WifE & T WEE A AT @0 aE
¥ 7 3t 2E Q5 wewTd ¥ I
aTeft AT B} qE AHT AW FEQ |
T e F ATfAT w FAT-HH AU
¥ weae AT-TY AEER @ 8, R ag
¥ &) 41 AATHET  FAAL F WA 5
TFTH FY A0 &) TT FY AR F G I
oTY 7Y aT e Afgd A anit &
faaTRi &1 ETe| qEA W AE & gl
¥R AN ATE Y qEE W AW
ARE A F |

o Y AT # A ST | AT
fem Wt 1 Fod & AR F w91
A A T AT | T FHA A/ WE
® W mﬁﬂgﬁﬁglwﬁﬂ?
% woit waem & woey amerr e #
g 2 fr gw 9w 9x framt ST
&\ 3 # 38 fowfa 7T & O
g afer N fawfed oo S @R
gfrard fawmfed @@ §1 s gfemr
ol v wfey @ @, ww fenrdde
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F O § F1E 0F FROTT I FT R
T AT & AE THTE GHEAT HT F
FEU @ I T ST Raw
g 4 Y T WTETIARD 9% #E S
T 9T Y TSI A qeE €
ag frd) sl THQ W F I AT -
g § 97 ¥ gAeEl & wies &1 Qi
¥t greETel 4 W% & 1 T 9X 97 FHY
A OF 219 guE far a1 1 I aaern
afFgr R evsaea§ fFreadgw
fror &1 &% 10 @1 W AT H e
w2 Y fgefm & w= oAE '
e 71 frar P ag g Sy
fordt gf oo & 9w A T gEA
F gfer ¥ § 7l s § o avae A
FAS Iy AfeT TT FHE A Ry
faf ST aaw & oW 7 9 AR I@F
sArfeay # NI FF gIRA ¥ 719 a8
T T2 |

R W FE % g § =
AT F FEAA I OARPT oW OfE
Fooat ¥y & IR ¥ o w@ew
#oam fw fomr 318 w4 fa
fafeeex qrga #Y a/a ¥ v
WA qH I I I FT HH GG @Y
oI @ 9F AR Y AETmET we o
FHAIFE! 87 F709 ¥ 79 &< 9w {g
fagmgfe e’ @ o Rk w
STAF faw aF 5 &% agi 9T FHa-
foif #1 477 qgar & WR AT ag 9%
=7 gy A9 A |, 99 A gher o
rgR o d 5 AW ¥ w7 ag W9 98
TEHF T P § Y a7 W=
a1 g 73 = fafed & g w@d
T HTHET G #7 gEe &7
1Y I T T T AT

SHRI DINKAR DES,A_I {Kanara) : Sir,
1 rise to oppose the demands of the Minis-

try of Information and Broadcasting. In
a country like India which is the greatest
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democracy today in the world and which
contains also the largest number of illiterate
population, namely 35 crores, the broad-
casting organisation plays a very important
part in the dissemination of general know-
ledge and political knowledge to the
illiterate masses living in the villages.
This annual report does not contain the
information as to in how many villages in
India there are public radio centres and
community centres where radios are set up.
Here isa book by J. Scupham called
Broadcasting and the Community published by
the New Thinker’s library in London, a
few months ago. In page 215 of this book,
it is said :

“An American investigator found in
1956”~—nine years after freedom—""
that there were villages within thirty
miles of Poona where most of the
inhabitants did not yet know that India
was independent. In the village of
Patna, seventy-two miles from Poona,
only the Headman had heard the name
of Nehru”,

If the minister reads this book, he will
get a lot of ideas as to how to run our
broadcasting system. 1am sure after this
investigation was made in 1956, there has
not been much improvement so far as
dissemination of knowledge among the
rural masses is concerned.

Then, about selection of news, I can
prove by facts that there is no impartiality,
particularly in selecting political news, 1
can give a number of instances, but for
lack of time, 1 shall give only two recent
ones. Haryana elections are coming. The
pames of the candidates were announced
only a few days ago. In the list of names,
there was not a single opposition candidate’s
name which was announced. Only the
names of Congress leaders contesting the
elections were mentioned. 1 would like
to know why. Then, there was an adjourn-
ment motion in the Rajasthan Assembly
recently and that particular news .was
dropped from the news bulletin of AIR.
Why ? In fact, AIR has ceased to be
All India Radio. It may be better called
All India Congress Party Radio. That is
one reason why Chanda Committee recom-
mended that this ministry should be
serapped and broadgeasting must be handed
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over to a corporation, as the British
Broadcasting Corporation in England and
in many other democratic countries. Unless
that is done, this political partiality is
bound to continue. because human nature
being what it is, if tomorrow any other
party comes into power, that will also
behave in the same manner.

Political broadcasts are very essential
in a democracy. In England, on every
political issue, leaders of various political
parties are asked to participate in the
political broadcasts. Why is this not done
in India ? It is very necessary that there
must be a debate on every important
political issue. Party leaders must be
invited. One argument is that if that is
done there are irresponsible political parties
and they talk irresponsibly. But that is
not a reason. What is the experience of
western countries ? The experience of
western countries is that if political broad-
casts even during elections are organised
then the party leaders speak with greater
responsibility and greater restraint because
they have after all to get votes. from the
people. In this connection also I would
like to read a quotation from this very
book ?

“Radio and television have shifted
the emphasis of political controversy
in the democratic countries from abuse
to argument ; the major parties have
decided that the appeal to reason will
pay them best. The independence of
the ITA and the BBC enables them to
foster the habit of hearing both sides
of every question™.

This is the experience of western coun-
tries, of western democracy, that when you
leave greater respoansibility on the political
parties they will speak with restraint, with
more reason and there will be no abuses
in speaking. I would, therefore, requést
the Minister to have political broadcasts
in this country. Let there be debates on
every question. Let the party leaders be
invited. Let us not be afraid of political
discussions. We should always welcome
political discussions in a democracy.

I would like to say something about
school broadcasts. The present position
is very unsatisfactory. We arc having only
two 1o 8ix broadcasty every week for the
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school programme. But, Sir, in a country
like Japan there are as many as 86 broad-
casts every week for the school programme.

1 would like to make a suggestion
about the Press Council. 1 would like to
know what the Press Council is doing when
there is so much of concentration of capital
in our daily newspapers. It is a chain of
newspapers. My hon. friend just now
mentioned about it and asked what the
Ministry is doing to do aboutit, Itisa
grave danger to democracy. I would suggest
that the Government should appoint a high-
power commission to go into the question
of this concentration and monopoly in the
newspaper industry of India. Every year
this concentration is becoming greater and
greater. The Government appointed a
committee some years ago to go into the
question of small newspapers but nothing has
been done about it. It is not a question
of small newspapers alone. The real ques-
tion is about the monopoly and concentra-
tion of capital with a chain of newspapers.
Today I can say that about 80 per cent of
the total circulation is controlled by these
few monopolists. What is the Minister
going to do about it ? My suggestion is
that the Government of India should appoint
a high-power commission to go into this
question.

My pext suggestion is, if you want to
run this broadcasting system with efficiency
you must have a contented staff. It is
very necessary that the staff must give
their full cooperation and for that there
must be satisfaction among them. Today
the position is very unsatisfactory. Take
our artistes. You are engaging them on a
five-year basis. Give them complete security
of tenure, Let them work till they reach
§5 years or 58 years continuously and not
on renewal of contract every five years.
There is also the question of lakhs of
people who are working in the film indus-
try. 1 am not talking of the big stars but
of the smaller people who are thousands in
number. Many of them are very poorly
paid. The stars make lakhs and lakhs.
What about the poor people who are
working in the cinema industry ? What
is the Minister going to do for them ?
There also a wage commission must be
appointed. A national wage commission
must be appointed to see that all sections
of the employees get satisfaction.
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Children’s literature is very important.
The Report of the Ministry says that most
of the books for children are produced
only in Hindi language, a few in English
and particularly nothing in the regional
languages. It isa very costly project to
produce attractive books for children in
any language. Because, if you want to
make it attractive for children, it must
contain good pictures and with good
pictures the cost of production will go up.
When you produce a particular book in
Hindi, why do you not translate that book
into other regional languages, if necessary
with a little modification ? Then the cost
of production will go down because you
can use the same blocks for all the langu-
ages. I do not know why these ordinary
things are not attended to by the Minister.
So, I would suggest that you must give
equal importance to all the regional
languages. Since children’s literature is
poorly developed in our regional languages,
it is the duty of this Ministry to see to
it that our children get excellent books so
that we can improve our system of educa-
tion. 1 have nothing more to add. With
these words, I oppose the Demaads.

13.00 brs.

The Lok Sabha adjourned for lunch till
Fourteen of the Clock.

The Luk Sabha re-assembled after Lunch
at five minutes past Fourteen of the Clock

[Mr. Depaty Speaker in the Chair]
DEMANDS FOR GRANTS, 1968-69 —contd,

Ministry of Information and
Broadcasting - contd.

ot sw w Wi (fRg) : s
wERA, w19 A I FO R R oww ¥ g
qua fzar i

TIHAG Ue Frewrfen ffe o
s wgw fafret &, e w300 &
wwFalfE F a9 F T & W@
% TgaT € | o i safs gag ga §,
a1 ag #EER 9@ § $) ey gaar §
w7 % a8 faafemr i war €
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1966-67 # TXFHIT FY aTF §  50,17,701
W ¥ awifonTes qgEensdey
w, fag ¥ & oo a7 49,85,458
Tod wix fifcafewes w1 fgw 32,288
W2 R ) v e o &
Aatfa® 31 ard, 1966 1 T wwATA
Y qrere 10,977 4, fa¥ & & w@w<
frE 549 T fRarfeses 10, 328 ¥
T TRT qRTE G gy i Afcafersr
T fod 1.5 qede sy faar @, o9 fe
NE F I gEATd T 98.5 IREE TWAT
fear mar | wgi aF @ #7 AYE £
& wwaTd F0,11,020 FEHRT AR
fifanferer a7 faw 12,131 Fdwrex
Ay @ g

T 549 T wgaTd H ¥ 68 ¢
wEa &, 91 fr SY 9 75 TN R
9qHT § FEgE e 8, e faw § &
AT Foild qx age & wad frar ar
A AT qg g & fr e wiwE ¥
arfa® 78 93§ UEAERAHE I 68
g2 weard B k¥ @ &, fo= ¥ arferw
72 % gERR AT Aty § @
e W Y gU E, g eI H
Y BT gu & o S deifera mmod-
T F & H Y ooar wue fem W

st o ey apaies o7 g g,
g AR & HeETd #1 16,84,082
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33,01,371 @ ¥ qEEReRVACy f&U 73,
£ %7 waas a2 Fr faw dasft & we-

AT %) 66 XET TEAETET Ay &y 17,

Fifs 99 A ageEA faw 20 gxFe &

F g ¥ wE aw e W)
T d6faw W avge &, oW a8 wmard
# 1,96,97,567 T0¥ & WO ¥ ATEHE
fag mr &)
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R & fog w1 W 0w 7@ fRew
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T T wRT Al 7§ 9% AR
farmmel 7 g Y gurd & fog fadwr
TET W FE AT @ AW L qwd A
AR I FY TN FH FT g
fiear 9 | foew #1 wEAE FTARER
et e 4 Feswarl Y waRr @
fom 9 fred} dm-wfem sk 2g &Y wwey
T wEsar &1 3 g5y fag &)

4. o ifear Wedr A FTERIA
TR W T AGE T A< foqT AW WK
TE & AR AN H @YU @I A,
T g Y Afedt s s Yefafa-
o ¥ #YEr g & HRT 3T et
FY AT | To HTHo Mo F T HITeER!
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am | FeR FEa 1 w ' A
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N IW aw & Fraae g faw 9

5. S§ FXaS FT T4 gTE7 T TG
ag onm e a fr 9w § g seard
# for Y areE $R S SR § 9
gATtes gaTeRn & o A gw Fifee
saTaT U frew &)

< Foa & N qrg aTEw ¥ oA FEW
fir ag =7 gl o< famo aT s ER
wEaT<l F7 e & | ¥ fafaedy A wis
F EHGT F@T § AT AT q9=TT
g

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : Mr. Deputy-Speaker, I am grate-
ful to membcrs on both sides for taking a
very reasonable attitude expect on some
matters where probably the mistake was
committed on account of the fact that no-
body bad enough time to scrutinise any
complaint from all points of view. If they
had, I am sure even these complaints would
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never have been made. It is only from
this point of view thatI want to give
certain figures which will show how gigan-
tic the task is, and even if all human
efforts were combined it is difficult for
anybody to scrutinise accurately whether
a complaint made is correct or not. There-
fore, in the nature of circumstances, if
there are some misunderstandings, I am
taking this opportunity to remove them.

For rhe information of members, even
though they must be knowing, I want to
recount some facts. There are 36 princi-
pal stations, 27 auxiliary stations; 26 Vividh
Bharati centres and 57 receiving centres.
Then in 1966, we received letters in the
Home Services 9,73,321 and in the External
Services 1,55,690. Then we have to use
51 dialects, 87 tribal languages, 21 External
Services languages. As regards the number
of national progr broadcast, the
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Another recommendation says :

“The Chairman of the Corporation
and bers, whose ber shouid
not exceed seven, should be drawn
from diverse fields of national life and
enjoy a reputation of integrity, ability
and independence.” ~

Everyone has integrity ability and inde-
pendence, but the other requirements are
that they should be from diverse felds of
natjonal life, representing major national
interests, and that the number should not
exceed seven.

Another suggestion that has been made
is this :

“Agencies such as the Railway
Board the Atomic Energy Commission,
the Council of Scientific and Industrial
Research are also not suitable models
for broadcasting service for various

figures are: music 811, talks and di
632, plays 132, features 123 and operas 53.

I do not want to take further time.
If these figures are borne in mind, an
effort is made to understand how difficult
the task performed is and what 1 have
pointed out is noted that these complaints
would not have been made if the facts
were known, I am sure both sides will be
good enough, if not to pat me, at least
to remove the misapprehension from
their mind.

First I take up the question of AIR not
being converted into a corporation. Tt is
the most difficult question, and one on
which Shri Solanki and Shri Kandappan
made a complaint.

They think that there is some uiterior
motive in not carrying out the recommen-
dation of the Chanda Committee., We
have not made up our mind, but I waat
to point out our difficulties, and I want
them to understand the implications of
what the Chanda Committee has said. I
will read out only three or four of their
dations, b in 45 mi I
have got to cover the entirz gamut,

Recommendation No. 163 reads :

“The formation of the Corporation
by itself would not bring about a phy-
chological transformation. AIR must
become a national authority in which
major national interests would be re-
presented, and- it should also be financi.

ally independent,

rece

That it says :
“Selection of the Chairman and
members of the Board should be by
Government."

It also says that financial autonomy should
also -allow for long-term, rational and
economic planning. So, these are the
various requirements laid down.

Now I come to the budget because that
is what we are concerned with now. I
have come before the House asking for
Rs. 10 or Rs. 11 crores. If I am commit-
ting a shght mistake, I hope they will not
mind, because if I go on quoting figures,
it will take more time. I want Rs. 7 to
Rs. 8 crores for the capital budget. The
income is Rs. 74 to Rs. 8 crores. Leave
aside interzst, replacement, many other
things. I do not find from this how this
is to be financially viable and independent.
If these difficult questions are posed by
the Chanda Committee, somewith due
apologies to them, difficult to reconcile, I
will not say contradictory, and if my hon.
friends complain and say that the Govern-
ment is taking time in coming to a deci-
sion, I only request them to decide for
themselves whether this is a fairs allegation
against us.

Shri Kandappan said that all parties
are agreed ‘that it should be a corporation.
I would only point out to him that he
spoke, Mr. Solanki spoke,.and some third
member might have spoken, otherwise i)
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was. not supported even on the fioor of the
House. If it were unantmous demand that
it should be converted into a corporation,
there would have been demand by all.

SHRI1 DINKAR DESAI :
misleading the House.

You are

SHR1 BAL RAJ MADHOK (Delhi
South) : Do you expect evervbody to
cover every point ?

SHRI K. K. SHAH :  You are entitl-
ed to argue, 1 am also arguing. 1 am not
making a mis-statecment of facts. 1 am
drawing an inference. Everybody has a
right to draw a legitimate inference.
(Interruptiops:.

1 did not interrupt, and may hon.
friend Shri Fernandes has no right to com-
plain. 1 was surprised he complained on
the floor of the House.

Because if there was anybody to whom
1 have listened inside and outside, it is he.
Yet, at this instance | was going to ask the
Corporation.

SHRI BAL RAJ MADHOK :
also.

Others

SHRI K. K. SHAH : | have listened
to other also, but they do not trouble me
much as he has been troubling me. Now,
I have issued a letter that instead of five
years their service will bc for 55 years. It
was at his instance that 1 stopped that.
He then realised that in the beginning the
staff artistes were eager to be permanent
government servants and | was heading on
that line after [ took over. It is only
afterwards—1 do nol want to pass any
insinuation—that probably he seems to
have realised or they must have realised
there has been a change. And they said
till the final decision is taken, till the re-
port is taken into consideration and after
the report is examined they should be
heard and a decision should be taken, and
1 have agreed.

Y A GOERA : Jg WTTRT FEAT
g, wh ares ) &7 37 a8 ww a1 R A
Y FETY AT AT )
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ot %o ¥o WY : FA Hrowr ATy AFY
faar &

) AR GrERe IRl R ¥
f AT 3t A Y @ gEd §

ot &o Fo mWg: WOH ag FEAT
A G E )

should not have complained.

I am only saying that you
That is all.

Let uws take the films. So far as
the films are concerned, there hus been
a lot of complaint here that there is
blackmarketing, that the exhibitors are
charging exorbitaat rates, that entertain-
ment tax is heavy—-

AN HON. MEMBER :
facts.

They are all

SHRI K. K. SHAH : They are facts,
but your complaints against me are not
justified. What do I do to the cinema
artistes ; even in Russia the cinema artistes
are charging very heavy fees. What do I
da to the theatre-owners ? When they
want me to take steps. and when I take
steps, somebady says, ‘‘nationalise’”. And
then there is another cry, ‘“No nationalisa-
tion.” All right. If there is no nationali-
sation and if there is no control, then what
doldo? Dolgo on pursuading them,
which I have been doing to the best of my
ability ? If persuasion does not succeed,
what do 1 do unless you want me to take
some strong action. But when the question
of taking strong action comes, then, if Mr.
K. K. Shah is in difficulty or if the Govern-
ment is in difficulty, it does not matter,
but our friends, our voters, they have got

to be cared for. Now, what do | do ?
About the theatre-owners, it is true that
there is a complaint. [ do not know

whether it is a perfectly justified or not,
But there is a complaint that theatre-owners
are charging heavy rents ; there is a com-
plaint that actors are charging very high
fees and taking cash ; I will say only tak-
ing cash. Then, about entertainment-tax,
entertainment-tax is the look-out of the
State Governments, and luckily in some of
the State Governments, opposition parties
are also in power,



178 D.G, (Min. of
It is a good thing. I am glad that they
have made a complaint against the enter-
tainment-tax, and I hope where their voice
counts at least the entertainment-tax witl
be looked after, so that I will also get some
assistance from them. It is true that there
is a stalemate. It is true, and ¥ do agree
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of newspapers. In their wisdom, Parlia-
ment has not given any executive powers
to the Press Council. When they make
recommendations, the question is whether I
will be justified in implementing them,
because I am also not the executive autho-
rity of the Prees Council. I am placed in

with Shri George F des that a b

this help} position and in spite of that,

of workers will be affected. The question
of looking after them and feeding them
and doing so many things is there but this
caesot go on for a long time. I hope,
and I am sure that when I come foarward
before this House with some strong action
I will get the unanmimous support of this
House. 1 hope this will be borne in mind
when the time comes.

Abeut the AIR I have given a general
idea and about the films I have given a
general idea. Let me go to newspapers,
Hon. Members have been comphlaining
about newspaper concentration. It may
be justified ; I have nothing to say, but
what doT do? I only spend Rs 1l to
Rs. 13 crores for newsprint and give the
newsprint, and that too with a view to
stop the chain-papers from multiplying.
We have taken the base of 1961 and the
circulation of 1957. On that ad hoc incre-
ments are given. No chainpaper can start
a pew paper and take any newsprint frowm
me.

It is only to an independent paper with
a cirqulation of 50,000 that I give newsprint.
I do not give newsprint te chain papers.
In advertisements, it has gome up to 80
per cent. Im manoy, I have gone up to 50
or 60 per cent. Even in classified advertise-
oents, I have increased it. Even when the
circulation s 2,000, sometimes ad hoc
advertisomants to small papers and periodi-
cals are released. What more can I do ?
If they form a cooperative, they can get
moaey.

They want the press to be independent.
1 also want it. For that, | bhave enly to
find newsprint. Whatever is in my power.
1 een do and nething more than that. Of
course, they have a right to complain and
complaint glves me an opportunity to re-
examine myself amd find out whether 1 am
right or wrong or anything more can be
dome. I would be very grateful if they
suggest ways and means of implementing
what they are saying, The Press Council
was seized of the questiog of popcentraticg

I have given 50 per cent ad hoc increment
to small papers 25 per cent of medium
papers last and for big papers it has been
reduced from 123 to 5 per cent this year.
Have I not done everything in my power ?

SHRI ANANTRAO PATIL (Abhmed.
nagar) . The Press Couacil is not the
only shing which can stop chain news-
papers. Theve are other recommendations

. of the Press Commission.

SHRI K. K. SHAH : Somebody com-
plained that childrer's publications are not
in the regiomal languages.

SHRI DINKAR DESAI: I did not
say there are no publications ; I said they
are very few. Don’t mislead the House.
Let us have the figures.

SHRIK. K. SHAH : | am not mis-

leading ; the record is there. We have
brought out in the regional languages
Chikdres's Ristory of India......

SHRI DINKAR DESAI: In which

language ?

SHRI K. XK. SHAH : All languages.
Then, We Plea for Prosperity, Bharat ke
Gaurav, The Gandhi Story in pictures, Berter
Citisenship, Children’s Tagore, Bhart ki Lok
Kathaen, Desh Videsh ki Lok Kathaen and

Qur Birds. 1 have just given some
examples.
SHRI BAL RAJ MADHOK : Let us

have a eomparative statement of the meney
spent oa Bnglish and on all the other regio-
nal languages put toether.

SHRI K. K. SHAH: There was a
complaint by Mr. Solanki that language
units are not set up. To seme extent, it
was supported by Mr. Kaadappan. The’
news service division in Pelhi has 16
language units in Delhi exclpding Hindi
apd English. Al in all, these languagy
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units put out 41 bulletins a day. 3 bulle- way of transmitters and funds are limited

tins are broadcast every day in Assamese,
Bengali, Gujarati, Kannada, Marathi, Malaya-
lam, Oriya, Punjabi, Tamil, Telgu and Urdu;
two each in Kashmiri, Dogri and Sindhi
and onme each in Gorkhali and NEFA.
Language units which put out 3 bulletins
a day have a sanctioned strength of 7 per-
sons ¢ 2 sub-editors and 5 translators-cum-
news readers. Units putting out 2 bulletins
a day have a normal complement of 5 per-
sons.

Then 1 come to regional units, The
pormal complement of each regional unit
is : news editor, assistant news editor,
senior correspondent, sub-editor, mnews
assistants, news readers, stenographer, peon
etc.

5 e e (B9E) o
foree Y g WY W W ARS & ?

MR. K. K. SHAH : & 3 %1 rgar
g f that there are regional cells.

ft wemER e . WO 98
Far afe & qoaew, Fe & 9
ST ¥ IIF TR gEeRE By §
agi § ifmm @ feam shoa @ 9K
e e 7 faaaT wfows &) afe
ST g1 A & Q@ T Ay §

&t o Ho WE : WA QT AG T
grfge 7t ¥ 1w @i R AR @
FAaFA A H T O Howr &
#E oft a1 garr wEF Ty

A series of 52 sanskrit lessons were
broadcast on the following 21 stations:
Delhi, Lucknow, Allahabad, Patna, Jaipur,

Indore, Bhopal, Bombay, Nagpur,
Ahmedabad, Hyderabad, Trivandrum,
Calcutta, Dharwar, Madras, Cuttack,

Gauhati, Poona, Vijayawada, Calicut and
Bangalore.

o Wit Feww ¥ wgr fe gl
e ¥ gg 7w fear emr R
The question of starting news bulletin in

Sanskrit has been very carefully considered.
Posausc of the fact that resources both by

and the fact that the audience for news in
Sanskrit is likely to be rather limited, it
has not been found feasible to introduce
news bulietins in Sanskrit.

So far as Tamil is concerned in the
external services we are broadcasting in

Tamil and also in Sinhalese. Sindhi
programmes are also broadcast from
Bombay, Bhuj, Jaipur and Ahmedabad
Stations.

So for as Mr. Joshi is concerned, who
died, his wife was given ex gratia payment
to the tune of Rs. 1,000 and his wife has
now been taken up as a clerk on an
emolument of Rs. 250 per month. This has

- been done in other cases also.

it ol s SR AN Y W
¥ fFar

SHRI K. K. SHAH : Then, Sir, the
story about Shri Nijlingappa saying that
he will try to speak in Hindi hereafter was
issued in the pool on the night of 4th
March, 1968. The story as given in the
pool was: “Congress President Shri
Nijalingappa told newsmen in Bangalore
today that hereafter he will try to speak in
Hindi. He said he spoke in Kaapada in
Indore as he was told the audience there
might not relish his speaking in English.”
The story was based on a PTI Report. A
part of the story was used in the 6.35 hour
Hindi bulletin on the 5th March.

There was a complaint that
foreign news are taken,

W gRae Y, aeh i
qT |

I will point out how the home news
predominates in all news bulletins.

NxEwr YT

8.00 in the morning—19 home news,
6 foreign nmews—1.30—9 home news and 3
foreign news—9.00 in the night 12 home
news and 3 foreign news. On 22nd May
the position was like this,

more

Similarly, on 22nd May the position
was : at 08 hours 15 home news and 4
foreign news ; at 13.30 hours 18 home news
and 2 ‘foreign pews ; at 21 hours 15 home
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hon. friend will be satisfied.
Then my hon. friend, Shri Nayanar,
said that Shri Karanjia was not allowed to
speak. Shri Karanjia’s article was used
on 13th April as news story which was
attributed to him after he came back.

ff At s TE A I9 A
ey Fa ¥ et g1

ft %o ®o g : F ug ¥ FAw”
EFE X oot a7 N Fgar W g

Then I come to comparative analysis
of coverage of the different political parties

in Parliament. I have taken the period
from ist March 1968 to 8th March 1968.

T AR AW s A fawmw gl
g AR ¥ agi o faerad gig

I have taken the 9 O'clock English
and 8.15 p.m. Hindi bulletin because they
are the most important bulletins, For the
9 O’Clock English bulletin the figure are :

Ministers 19, Congress 14, CPl1 4, CPl
(M) 2, Jan Sangh 3, SSP 2, Swatantra 3,
PSP 3, DMK 2, Independents 1, Nominated
3. So, the total of parties other than

Congress come to 23 as against 14 for
Congress.

Y 99 &= 7=t : g g fawraw
¢ fr oiiferee &1 aga qwg fawr strar
£

hope my

= Yo fag ¢ o sfear AWedy
e & A ¥ @ g

SHRI K. K. SHAH : I will say to
my friends on this side that if you add the

figure for Ministers, the position is not so

bad. Then I will give the figures for the
Hindi Bulletin at 20.15 hours. The figures
are : Ministers 18, Congress 27, CPI 8,
Jan Sangh 5, PSP 5, Swatantra 4, SSP 3,
CPI(M) 4, DMK 2, Forward block 1,
Nominated 4, Independents 7. The total
of parties other than Congress come to 42.

st qwOw W . SN 9 e
MR FE N w1 ag A 9
gt fir fver, fior, av AR wEgAT, FIAT
gt
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MR. DEPUTY-SPEAKER : | must
caution the Minister that when news cover-
age is done, it has to be objective and
comprehensive ; names of parties or hours
will not reflect that.

SHRI K. K. SHAH: [ am coming
to that. Every coverage has to be judged
by its news value. It is a dsfficult task.
We are sitting here for 6 to 8 hours a day.
There is hardly 13 hours to prepare the
bulletin. Further, the bulletin is only for a
duration of 10 or 15 minutes.

SHRI PILOO MODY (Godhra): It
is all nonsense. '

SHRI K. K. SHAH: He has every
right to use harsh language, but harsh
words will not make out a good case. He
should know that. Since my friends from
both sides are complaining to me, I know
that I have tried to strike a balance bet-
ween the two.

Then, a suggestion was made that a
separate cadre of writers should be pre-
pared. So far as spotlight is concerned,
there is a panel which is changed from time
to time.

SHRI P. VENKATASUBBAIAH : The
hon. Minister is referring to my suggestion.
What 1 said was a cadre of journalists and
correspondents.

SHRIK. K. SHAH: When a Mem-
ber tries to explain, whether it is from this
side or that side, it shows that my argu-
ment has gone home and I am happy to
know that. When somebody tries to
explain, that gives me complete satisfaction
that my argument has been valid.

SHRI P. VENKATASUBBAIAH: 1
did not say, ‘cadre of writers’ ; I said,
‘cadre of journalists and correspondents’.

SHRI K. K. SHAH ; 30 are there so
far as ‘Spotlight’ is concerned. Then, so
far as ‘Today in Parliament’ is concerned,
there also there is a papel of joumnalists
which is changed from time to time.

About Hindi, my hon. friend in the
Hindi Prasaran Samati, Shri Shastri, knows
everything. Therefore so far as that is
concerned 1 cannot give anything new. It is
ture that much more remains to be done so
far as Hindi is concerned. But he knows
the difficulties. However, even these 1n
difficult circumstances, we have got a news
editor. I agree that in comparison with
English it is not enough.
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SHRI S. K. TAPURIAH (Pali) : Then
do something about it,

SHRI K. K. SHAH: Then we have
got 18 sub-editors and staff artistes and §
assistant news editors.

The Hindi Unit prepares 16 news bul-
letins every day out of which 13 are pre-
pared directly in Hindi aad the remaining
three bulletins aiso will be prepared in Hindi
as soon as the proposals for additional
staff, which are now under the considera-
tion of the Ministry, are agreed to. The
Hindi Unit is also responsible for the
following commentaries which are written
in Hindi, namely, a five-minute daily news
commentary, ‘Samayiki’' ; a temninute
weekly commentary, ‘Aj ka Prasang’; a
weekly commentary in the Nepali service ;
a daily commentary in Hindi of Parliament
proceedings, ‘Samsad Sameeksha’,

The general news Toom has the follow-
ing staff, namely, Chief News Editor, 12 aews
editors, 32 assistant news editors. The
general news room produces 87 balletins
round the clock both in the home and ex-
ternal services as follows —Esglish balletins
in home services—9 ; English bulletins in
external services—10; Master copics of

language bulletins—41 ; and master
copies of external bulletins (other than
English)—27.

MR. DEPUTY-SPEAKER : | must
caution you that after seven minutes 1 am
going to put the Demands to the vote of
the House.

SHRI K. X. SHAH :
me 45 ‘minutes.

You had given

MR. DEPUTY-SPEAKER : Yeou had
taken away some time out of that.

SHRI K. K. SHAH : Take away five
minutes. Even then I have some time. |
started at 17 minutes past 2 O’clock.

SHRI RANDHIR SINGH : He has a
right to reply. There is no time limit for
the reply.

SHRI K. K. SHAH : Then, there was
a complaint by my hon. friend, Shri Pra-
kash Vir Shastri, whether we were utilising
the reports of the special correspondents

APRYL 17, 1968
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who have been posted outside, The News
Services Division of AIR has got two whote-
time special correspondents, one at  Beirut
covering West Asia and another at Siaga-
pore covering South East Asia. These cor-
respondents are sending regular despatches.
Most of their despatches have been received
ahead of news agencies and a good number
arc exclusive stories not covered by any
news agency. Such exclusive stories have
also been used by the PTI -and the UNI
after obtaining copies from us and quoting
the AIR correspondent.

The correspondests have also cevered
important assignments., 1 will read out the
statement of despatches sent by the special
correspondents in Beirut and Singapore.
Messages received from Shri Chona are 123,
used —120 and rejected—3; from ‘Shri
Bhatt messages received— 185, used— 183
and rejected —2.

I must also cover television in what-
ever time is available to me. About tele-
vision it was said that the pay structure of
the TV staff should be different from the
pay structure of AIR staff. So far as the
pay of staff artistes is concerned, I am glad
to tell them that it is better than what it i
for AIR.

About the commercial service, one
friend said—1 am sorry, I am not taking
names because I want to save time and {
hope they will forgive me —that commercial
service should be there and another said
that the commercial service was responsible
for reducing the advertisement revenue of
small papers. This is the first time that
I heard that complaint here. Beyond that
I cannot say. I have been making constant
inquiries. On ‘the contrary, the commer-
cial service increased the advertisesent
revenue. First of all, I do not compete
with small newspapers because mine is a
national or a regional hook-up.

So far as small papers are concernmed,
they get the local -advertisements and the
iocal anmouncements. But even then, so
far as commercial services are concerned, a
cryptic message appoars or the commercial
service which -excites the curiosity of the
listaner and that curiosity has to be.fed by
the detailed adverti in the pap
A man who only advertises or the commer-
cial service and does not advertise in the
newspaper does not get the benefit. There-
fore, that is not justified.
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So far as broadcasts for foreign coun-
tries are concerned, it is true, even though
in a number of languages we are broadcast-
ing much remains to be done. I am glad
to say that itwo bhigh-power short wave
transmitters and two super-power medium
wave (ransmitters will be instulled im o
short time, one in 1968-69 and another in
1969-70, and whatever difficulty is there we
will be able to overcome

SHRI S. K. TAPURIAH . We don’t
believe you !

SHRI K. K. SHAH : If you den’t be-
lieve, it is my misfortune and it is your
misfortune too that you keep a closed mmd.
A mind which is open to reason can mever
say, “l don't believe you™ and will say, “I
am trying to understand you''.

There was a tomplaint about AIR/
Akashvani, that there should be only one
name. For that, 1 hope, my friends will
forgive. So far as English is conoerned, 1
use AIR and so far as Hindi is ooncerned,

1 use Akashvani, and not 1 use either AR
or Vanoli Nilavam, The identity of All
India Radio is maintained. My friend who

is sitling there will agree with me that the

choice 1s between AIR or Akashvani. Oune
of thern has to be used.

SHR1 BAL RAJ MADHOK : What
about Kashmiri ?

SHRI K. K. SHAH : That is on my
mind.

SHRI BAL RAJ MADHOK : You do

something.

SHRI K. K. SHAH : Then, my friend,
Shri Prakash Vir Shastri, said that greater
importance should be given to Hindi. 1
have no objection there, But he further
said that Engiish Bulletin should be trans-
ferred to Vividh Bharati. 1 will beg of
him to please understand. Vividh Bharati
is very popular all over the country and if
Hindi Bulletin is part of Vividh Bharati, 1
think, 1 am doing a good service. 1 will
try to re-examine that question. Why do
you want English Bulletin to be made a
part of the most popular programme of All
India Radie ?

CHAITRA 28, 1890 (S4KA
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SHRI K. K. SHAH: You try to
understand me and I will try to under-
stand you.

There was a complaint that a trans-
mitter at Kerala is being taken away. { do
not know who told my friend about it. On
the contrary, a high-power transmitter is
being installed. The difficulty was about
the price of land and that also the Chief
Minister of Kerala has solved. He shouild
rest assured about that. ¥ would have
read out the details but there is hardly time
to read out the details.

Then, there was a complaint that the
newsprint quoia for schools and colleges,
magazines, journals, eic. is not given, That
is 4 genuine complaint. | will take that
into consideration as soon as possible.

A complaint was made that there is
only one newsprint factory, There also the
complaint is about public sector or private
sector. We have been trying to persuade i
friend in the private sector and, luckily, it
has gone through now and that is in Hima-
chal Pradesh. This factory will come up.
So far as Nepa is concerned, from 30,000
tonnes we are stepping it upto 75,000 tonnes
and, because there was a complaint about
the quality, we will be importing chemical
pulp so that the quality improves. We are
also trying to put up a factory of bagasse
in the cooperative sector in Maharashtra.
But, unluckily, the cost is so high and we
have got other experts to see that the cost
comes down. Kerala probably is ready by
this time and others are also prepared—
this is u race—and because we have been
spending about Rs. 13 crores of valuable
foreign exchange whichever sector puts up,
we will be happy and must be put up.

There was a complaint that the
D.A.V.P. is utilised for the purpose of in-
fluencing ... (fmtesruption).

I will read out how many newspapers
of opposition parties have been given ad-
vertiscments...

AN HON. MEMBER : Do nol read

unimportant things.
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SHRI K. K. SHAH : Alright.

Then, Mr. Joshi said, "ATEe W&
ardET ¥ ¥ W " %” 1t is not desir-
able. Thisis for the simple reason that
the competition between the films produced
in the country and the films produced out-
side this country should not be unfair. A
Committee has been sct up of Members of
Parliament and others it is going into it.
Ido not know why this complaint was
made.

Then, a complaint was made about
scarcity of cinema houses. Mr. Amrit
Nahata went to the extent of saying that
Government should enter this business of
films by financing. When 1 put the report
of the Fiim Finance Corporation before the
House, I know what questions were asked,
why this money was lost and all that. We
have been supporting newcomers. It is not
possible to find a total money of Rs. 100
crores or Rs. 80 crores for the purpose of
supporting these films,

Then, my hon. friend, Mr. Prakash Vir
Shastri, said that Indian films were heard
in Egypt and other countries and he com-
plained that valuable foreign exchange was
being lost. Perhaps, what he talks is about
South Africa. When our films are sold to
Egypt and other places, clandestinely copies
are taken. This is my information and
I am trying to verify how to prevent it, so
that valuable foreign exchange is not lost.

1 was surprised, my hon. friend, Shri-
mati Jayaben Shah, of all the people, said
that there was black-market in newsprint.
1 should tell her that newsprint is not lifted.
now by small papers and others ; if there
was black-market, small papers would

have “lifted and sold in the black-
market.  Her complaint was also about
posters. This is true. But 1 have told

a number of times that it is not my
province, it is the province of the State. 1
must congratulate the Delhi Municipality
for having taken steps, and I hope, the
others will fall in line.

Then, Mr. Patil gaid that there are no
training facilities for journalists. 1 think,
Mr. Patil is aware of the fact that a num-
ber of colleges are there which give train-
ing in journalism. Then he said, hand-
outs...

MR. DEPUTY-SPEAKER : Is he con-
cluding ? .
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SHRI K. K. SHAH :
plaint, Sir.
time...

I bave no com-
I think, I have taken more

MR. DEPUTY-SPEAKER : [ will give
him another two minutes. If he wants to
make some concluding remarks, T will give
him a few minutes.

SHRI K. K. SHAH: Then it was
complained—I will speak without the notes
—that the hand-outs were not taken in
regional languages. This is not correct.

Then, a complaint was made by
Mr. Prakash Vir Shastri that we have been
paying to PTI and UNIL Iam glad to
tell him that, in addition to PTI and UNI,
it is under consideration that Samachar
Bharati and Hindustan Samachar also
should fall in line with the other news
agencies. That will satisfy him that every
effort is made to see that regional news
agencies are also supported.

1 take this opportunity to point out
to my hon. friends that, so far as I am
concerned, so far as my Department is
concerned,—it has pained me considerably
that allegations have been made against my
officers ; they will permit me to say that
I am one of those lucky men who have got
a nice band of officers and thatis why
such a difficult task could be so very well
dope. The bebate in the - House is an
eloquent proof of what I am saying—in
such a difficult situation, at least the mem-
bers could not be as aggressive as otherwise
they would have been.

1 take this opportunity to say : by
all means cited old of my ears, by all
means find fault with me, by all means

hold me responsible, but, please do not
hold the officers responsible ; they will lose
interest, they will lose initiative which in
my department is very high.

15 hrs,

sft ant oramhe : Hur geEmEr
MR g...
MR. DEPUTY-SPEAKER : No, If1

permit him, ten others will want to ask
questions.

ot wref woveilY @I aTfeeE &
wra-fia & A § 9w T5 T e L.
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SHRI K. K. SHAH:
the report. 1 will call him.

I have received

SHRI RANDHIR SINGH: About

Haryana...

MR. DEPUTY-SPEAKER : No, He can
take it up with the Minister later.

1 shall now put all the cut motions
together to the vote of the House.

All the cut motions were put and negatived.
MR. DEPUTY-SPEAKER : The ques-
tion is:
“That the respective sums not exceeding
the amounts shown in the fourth column
of the order paper, be granted to the
President, ro complete the sums necessary
to defray the charges that will come
in course of payment during the year
ending the 31st day of March 1969, in
respect of the heads of demands entered
in the second column thereof against
Demands Nos. 57 to 59 and 120 relating
to the Ministry of Information and
Broadcasting”'.
The motion was adopted

[The Motions for Demands for Grants which
were adopted by the Lok Sabha, are reproduced
below—Ed.]

Demand No. 57—Ministry of Information and
Broadcasting
“That a sum not exceeding
Rs. 17,46,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Ministry of lnformation and

Broadcasting®’.
Demand No. 58—Broadcasting
“That a sum not exceeding

Rs. 8,45,81,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Broadcasting’.

Demsand No. 59—Other Revenne Expenditure
of the Ministry of Information and
»Broldenmnz

“That 'a sum not
" Rs. 5,05,12,000 be granted to the Prosis

excceding
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dent to complete the sum necessary to
defray the charges which will come in
course of payment during .the year
ending the 31Ist day of March, 1969, in
respect of ‘Other Revenue Expenditure
of the Ministry of Information and
Broadcasting”.

Demand No. 120—Capital Owutlay of the
Ministry of Information and Broadcasting
“That a sum not  exceeding
Rs. 6,68,96,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31ist day of March, 1969, in
respect of ‘Capital Outlay of the Minis-
try of Information and Broadcasting™,

15,02 hrs.
Ministry of Transpert and Shipping

MR. DEPUTY-SPEAKER : The House
will now take up discussion and voting on
Demand Nos. 79 to 83 and 128 to 130
relating to the Ministry of Transport and
Shipping for which 3 hours have been
allotted.

Hon. Members present in the House
who are desirous of moving their cut
motions may send slips to the Table within
15 minutes indicating the serial numbers of
the cut motions they would like to move.

Demand No. 79—Ministry of Transport and

Shipping

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding

Rs. 1,12,31,000 be granted to the Presi-
dent to complete the sum Iy to
defray the charges which will come in
course¢ of payment during the year
ending the 31st day of March, 1969, in
respect of ‘Muustry of Transport and
Shipping”. -

Demand No. 80—Roads

MR. DEPUTY-SPEAKER :
moved :
“That a sum not ex
Rs. 12,78,40,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in

Motion



